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Policy BO that undue or excessive imports 
do not adversely affect genuine interests 
of indigenous producers. 

Manufacture   of Drugs with Foreign 
Equity Holding 

1301. SHRI SHANKARRAO NARA-
YANRAO (DESHMUKH: Will the 
Minister of CHEMICALS AND 
FERTILIZERS be pleased to state: 

(a) number of companies having 
foreign equity more than 26 per cent 
which «re manufacturing drugs in the 
country alongwith names and percent 
age of equity holding by each, 

(b) whether it is a fact that his 
Ministry is not monitoring imports and 
exports made by individual company; 

(c) whether it is also a fact that these 
companies are importing raw materials 
from their principals at very high prices 
and exporting at very low prices? 

(d) if so, what system has been 
adapted by his Miinstry to check up over-
invoicing/under-invoicmg       and 

transfer  of pacing by these    companies; 
and 

(e) names of major bulk drugs and 
drug intermediates imported by these 
companies "from their principals and 
their associates during last three years. 
year-wise alongwith quantity and CIF 
Price? 

THE MINISTER OF CHEMICALS 
AND FERTILIZERS (SHRI VEEREN-
DRA PATEL): (a) The relevant in 
formation to the extent available is given 
i)n the endoibed Statement, (See  beiow;) 

(b) to (d) [Imports and exports made 
by individual companies are not regularly 
monitored. However, whenever any 
specific complaints about 
over^invoidng/under-invoicling, transfer 
pricing and irregular imports, etc against 
individual companies are received, these 
are looked into and appropriate action is 
taken in the matter in consultation with 
other Ministries/Departments  involved. 

(e) Information, to the extent possible 
would be collected and laid on the Table 
of the House. 
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